Name of the Corporate Debtor:

FOODCO DELICACIES INDIA PRIVA

E

=

A

IMITED; Date of Com

(Please click here for previous Lists of Creditors)

encement of CIRP: 24-03-2022; List of Creditors as on: 13-05-2022; Name of IP; RAMACHANDRAN THEKKUMKAT
ATHIL; Process Number: 1; Last 5 digitof registration number: 13715

(Filing under clause (ca) of sub-regulation (2) of regulation 13 the IBBI (Insolvency Resolution Process for Corporate Persons) Regulations, 2016

Category of
Creditor

Secured financial
creditors belonging
to any class of
creditors

No. of Claims

Summary of Claims Received

Amount

No. of Claims

Summary of Claims Admitted

Amount

% Share in Total
Amount of Claims
Admitted

Amount of
Contingent Claims

Amount of Claim
Not Admitted

Amount of Claims
under Verification

Details in Annexure
(Only PDF)

NA

Unsecured financial
creditors belonging
to any class of
creditors

NA

Secured financial
creditors (other than
financial creditors
belonging to any
class of creditors)

130622790.07

130622790.07

81.03

Annexure 3

Unsecured financial
creditors (other than
financial creditors
belonging to any
class of creditors)

18447499

12700000

7.88

Annexure 4

Operational creditors
(Workmen)

NA

Operational creditors
(Employees)

NA

Operational creditors
(Government Dues)

NA

Operational creditors
(other than
Workmen and
Employees and
Government Dues)

12

19767741

11

17875670

11.09

Annexure 8

Other creditors, if
any, (other than
financial creditors
and operational
creditors)

168838030.07

161198460.07

100.00

NA
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https://ibbi.gov.in//uploads/claims/859ba960b2033cee3e2cdce422a6f573.pdf
https://ibbi.gov.in//uploads/claims/2022-05-18 16:21:05-e880fc9f863bb26d933d946790415c1e.pdf
http://www.tcpdf.org

